CENTRAL ADMINISTRATIVE Tr1BUNAL

Principel Eerch, New,belhi

OA No. 24E7/19%4

‘New Delhi thie the 28th day of LCecerber 1994.
Hon'ble Mr. S.R.Adige, Member (2)

Pravir Chakrevorty
r/o No. 156, Sector 19

raridabad (Ha;yana) ' ...Applicant.

(None)

Versus

1. Union of Indis
Through the Secreteryw
Dept. of Persomnel! & Treining
Min. of Persorrel, Puklic Grievarces & Fensione
Nerth Block '
New Delhi.

2. Dept.. of Tourism
Per’vahar: Bravan
New Delhi
38.Chairmar:, Unicn
Prblic Service Commissicn
Dholpur FHouse
Shahjabar: Road :
New Delhi.. .. -Respondents.

(Norwe)

JUDGEMENT (Oral)
Hor:'bie Mr.S.R.Adige, Memher(A) |
Noue: ¢ppears in CA for the applicant even ¢n second
call. Tt is ncted from the ofﬂer sheet cated 13.12.1994 that
the case wes ordere te be listed today_(28=12.]994) in the
precerice ¢f . the applicant's counsel.  Hewever, neither “the

epplicant nor his courcel has  appeared today. TFence €his

vl . i P g
“aprlicaticn is dismissed in defau1t7 pprel e By e f”“”’d rene

:{:,/? L,fl,‘léﬂzy/fﬂ‘

(8.R.Acige]
Member: "(A)

WA -



